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Vinoba Bhave for total

ban on cow slaughter {CA)

This is a reversal of policy. It has 
also been pointed out by the Planning 
Commission. Why can’t they re-exa
mine this? Till such time ask him 
to withhold the order that has been 
issued. Once it is issued, it becomes 
a public order. So, ask him to with
hold it. You have got the power to 
do that.
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MR. SPEAKER: The order has al
ready been issued.

SHRI VASANT SATHE: He is
.laying it on the Table.

MR. SPEAKER: He will examine
it.

SHRI VASANT SATHE: It should 
not be laid on the Table.

MR. SPEAKER: That is a different 
matter. The order has been issued. 
That is why it has been brought to 
our notice. I shall certainly look 
into the matter.

SHRI VASANT SATHE: It becomes 
a public document once it is laid on 
the Table. Ask him to withhold it. 
Mr. Minister, why can’t you agree to 
that?

MR, SPEAKER: Mr. Zulfiquarulia.

Notifications under Central Excise 
Rules and Customs A ct

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
ZULFIQUARULLAH): I beg to Jay 
«n the Table:—

A copy each of the Notifica
tions Nos. G.S.R 248(E) and 240(E) 
(Hindi and English versions) pub- 
lished in Gazette of India dated 

17th April, 1979 regarding ex
tension of concession of excise re-
uef to paper produced from elephant 
grass and mesta (Kenaf) also, issued 
****  the Central Excise Rules,

1944 together with an. explanatory 
memorandum. [Placed in Library. 
See No. LT-4351/79].

(2) A copy each of the following 
Notifications (Hindi and English 
versions) under section 159 of the 
Customs Act, 1962: —

(i) G.S.R. 241(E) and 242(E) 
published in Gazette of India 
dated the 12th April, 1979 re
fresh and chilled pancreas toge-

fresh and chilled pancreas toge
ther with an explanatory memo
randum.

(ii) G.S.R. 243(E) published 
in Gazette of India dated the 
12th April, 1979 containing am
endment to Notification No. 64 - 
Customs dated the 6th March, 
1979, together with an explana
tory memorandum. [Placed in 
Library. See No. LT-4352/79].

12.18 hrs.
COMMITTEE ON PAPERS LAID 

ON THE TABLE
M inutes

SHRI KANWAR LAL GUPTA 
(Delhi Sadar): I lay on the Table 
Minutes of the sittings of the Com
mittee on Papers laid on the Table 
relating to their Ninth to Fifteenth 
Reports.

12.19 hrs.
CALLING ATTENTION TO MATTER 
OF URGENT PUBLIC IMPORTANCE
Fast undertaken by A charya V inoba 
Bhave to press his demand for total 

ban on cow slaughter in  the
COUNTRY
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